
MINUTES OF THE MEETING NO.07 (2024-25) OF EXPORT FACILITATION COMMITTEE 

(EFC) IIELD ON 25.10.2024 Al' 10:30 AM, VANIJYA BIIAWAN, NEW DELhI  

Meeting No.07 (2024-25) of EXIM Facilitation Committee (EEC) held in physical mode under the 

Chairmanship of Shri Rakcsh Kumar, Addl. DGFT at 10:30 AM on 25.10.2024, Vanijya Bhawan, New 

Delhi to consider the applications for export of 'restricted' items. 

2. The following members attended the meeting: - 

a. Abhishek Kumar, Jr. Statistical Officer, D/o Al-lI) 
b. Dr. Dilip Kumar Srivastava, Deputy Commissioner (QC), D/oA&FW 

C. Suveena Thakur, AIGF, MoEF&CC (SU Division) 

d. Gunjan Arora, Representative, MoEF&CC (SU Division) 

In attendance: 

I. Shri Mom Afaque, Joint DGFT 

ii. Smt. Pratihha Kumari, Deputy DGFT 

iii. Shri Santosh Tripathi, Section Officer 

3. Altogether 118 applications were considered by the EEC, out of which 7 eases were approved, 26 

cases were rejected & closed, 32 eases are under deficiency and remaining 53 cases have been deferred due 

to want of comments/NOC from the concerned administrative Ministry/Department or information from the 

applicants. Ihe decision of the Committee is indicated in the tabulated statement given below: 

SI- 
No 

Name of the Firm DGFT(HQ) File No- 
Item 
Description 

Date of 
application.remark 

I)eeision of EFC / 

Department of Agriculture and Farmers Welfare 

LOHIA BROTHERS 
PVT LTD UO3 lOAM24 (K  

Pongamia Pinnata Seeds 
Seeds) 

08.05.2023 
Matter stands closed for 
want of comments from 
DA&FW. 

2 
DI-IARINI AGRO 
EXPORT 

00298AM24 
Bale Of Compress Peanut 
Shells 

06.05.2023 
Matter stands closed for 
want of comments from 
DA&FW. 

3 
AAR BEE 
MACHINERIES PVI' 
L'I'D 

0l186AM24Odoratissima 
Mueuna Seeds/ Albizia 

Seeds/ 
Clover Seeds 

09.08.2023 
Matter stands closed for 
want of comments from 
DA&FW. 

MERHABA 
INTERNATIONAL 01317AM24 L005  

Bamboos-TREATEI) 
15.09.2023 

Deferred. Application to 
be examined on c-file. 

5 
SEEDS & GRAINS 
INDIA PRIVATE 
LIMITED 

01563AM24 
NUX VOMICA Dried 
Ripe Seeds 

09.12.2023 
Deferred. Application to 
be examined on c-file. 

6 
KARISHMA FOOD 
PRODUCI'S 

01656AM24 
Nuxvomiea. Dried Ripe 
Seeds 

06.01.2024 
Deferred. Application to 
be examined on c-file. 

7 KARANJA SEEDS 00049AM25 
Of' Onion-Nasik Red (N- 
53) 

15.04.2024 
Deferred due to want of 
information from the firm. 

8 KARANJA SEEDS 0005 1AM2S 
Of Onion-Nasik Red (N- 
53) 

16.04.2024 
Deferred due to want of 
information from the firm. 

S K TRADING 
COMIANY 

00079AM25 Onion Seed 25.04.2024 
Deferred due to want of 
information from the firm. 

10 
JAI DEVI SEED 
STORE 

00376AM25 Onion Seeds 23.05.2024 
Deferred due to want of 
information from the firm. 

11 AMBIKA SEEI) 00408AM25 Onion Seed Variety 07.06.2024 Rejected. ftc firi has not 



COMPANY I3ombay Red And Nasik 
Red 53 

submitted the correct 
documents and is not 
responding to several 
reminders. 

12 K K TRADERS IlUF 00460AM24 
Neem Seed For 
Medicinal Use 

16.05.2023 
Deferred. Application to 
be examined on e-file. 

13 
PAN SEEDS PRIVATE 
LIMITED 

00543AM25 
Hybrid Paddy Seeds For 
Sowing - Pan 7001 

06.08 .2024 
Deferred due to want of 
information from the firm. 

14 
MIS KRISHNA KI-IAD 
BHANDAR 

005 82AM25 
Non Basmati Rice In 
Husk(Paddy) Other Than 
Seed QUALITY 

29.08.2024 
Deferred. Application to 
be examined on e-flle. 

15 VISHNU TRADERS 00599AM25 
Rice In The Husk (Paddy 
Or Rough) 

08.09.2024 
Deferred due to want of 
information from the firm. 

16 
KALASH SEEDS 
PRIVATE LIMII'ED 

00606AM25 Of Onion 11.09.2024 
Deferred due to want of 
information from the firm. 

17 
KALASH SEEDS 
PRIVATE LIMITED 

00607AM25 Of Onion 11.09.2024 
Deferred due to want of 
information from the firm. 

KALASH SEEDS 
PRIVATE LIMITED 

00608AM25 Of Onion 11.09.2024 
Deferred due to want of 
information from the firm. 

19 
MAA VAISHNO 
ENTERPRISES 

00615AM25 
Non I3asmati Rice In 
I lusk (Paddy Or Rough) 
Other 1'han Seed Quality. 

11.09.2024 
Deferred. Application to 
be examined on c-file. 

20 SONA SEEDS 00617AM25 Onion Seed 12.09.2024 
Deferred due to want of' 
information from the firm. 

21 
BABA BHOLE 
BHANDARI 
TRADERS 

00633AM25 

Paddy And Paddy Husk 
(Non Basmati Rice In 
husk) Other Than Seed 
Quality 

19.09.2024 
Deferred. Application to 
be examined on c-file. 

22 Manokamna Enterprises 00637AM25 
Non Basmati Rice Paddy 
(Other Than Seed 
Quality) 

21.09.2024 
Deferred due to want of 
information from the firm. 

23 
JAGDAMBA 
TRADERS 

0063 8AM25 
Non Basmati Rice Paddy 
(Other Than Seed 
Quality) 

22.09.2024 
Deferred. Application to 
be examined on c-file. 

24 
SOURAV 1'RADING 
COMPANY 

00643AM25 
Non Basmati Rice Paddy 
(Other Than Seed 
Quality) 

25.09.2024 
Deferred. Application to 
be examined on c-file. 

25 
SYNGENTA INDIA 
PRIVATE LIMITEI) 

0065lAM25Allium 
Onion Seeds- Vision & 

Speeiesl Banko & 
Allium Species 

27.09.2024 
Deferred due to want of 
information from the firm. 

26 
HANUMAN 
TRADERS 

00660AM25 
Non Basmati Rice Paddy 
(Other Than Seed 
Quality) 

01.10.2024 
Deferred. Application to 
he examined on c-file. 

27 
DEWSHAKTI 
ENTERPRISES 

00661 AM25 
Non I3asmati Rice Paddy 
(Other lhan Seed 
Quality) 

01.10.2024 
Deferred. Application to 
be examined on c-file. 

28 
RAGFIUNATH 
INDUSTRIES 

00663AM25 
Non-Basmati Rice In 
Husk (Paddy) Other 'l'han 
Seed Quality 

03.10.2024 
Deferred. Application to 
be examined on c-file. 

29 
RAGI JUNATH 
INDUSTRIES 

00664AM25 
Non-l3asmati Rice In 
Husk (Paddy) Other Than 
Seed Quality 

03.10.2024 
Deferred due to want of 
information from the firm. 

30 
RAGI-IUNATII 
INDUSTRIES 

00665AM25 
Non-l3asmati Rice In 
1-lusk (Paddy) Other Than 

03.10.2024 
Deferred due to want of 
information fr the firm. 



Seed Quality 

31 
NUN! IEMS INDIA 
PRIVATE LIMITEI) 

00666AM25 Onion Seeds 03.10.2024 
Deferred due to want of 
information from the firm. 

32 
NUNHEMS INDIA 
PRIVATE LIMIIED 

00667AM25 Onion Seeds 03.10.2024 
Deferred due to want of 
information from the firm. 

33 ADITYA TRADING 00672AM25 
Rice Rice In Thc husk 
(Paddy Or Rough) 

06.10.2024 
Deferred. Application to 
be examined on c-file. 

SEN 
INTERNATIONAL 

0067jAM25 
Onion Seed (Sukh Sagar 
& Winter Verity) 

07.10.2024 
Defcrred due to want of 
information from the firm. 

ABRAR BROTHERS 
AND COMPANY 

00680AM25 Onion Seeds 09.10.2024 
Deferred due to want of 
infrn-mation from the firm. 

ABRAR BROTI IERS 
AND COMPANY 

00681AM25 Onion Seeds 09.10.2024 
Deferred due to want of 
information prom the firm. 

37 
ZENU1I HYBRII) 
SEEDS PRIVATE 
LIMI'I'ED 

00686AM25 Onion Seeds 11.10.2024 
Deferred due to want of 
information from the firm. 

38 
MAA VAISI-INO 
TRADING 

00688AM25 
Non Basmati Rice Paddy 
(Other Than Seed 
Quality) 

11.10.2024 
Deferred. Application to 
be examined on c-file. 

39  MALAV SEEDS PVT 
LU) 

00689AM25 
Onion Seeds-Red 
Bombay 

12.10.2024 
Deferred due to want of 
information from the firm. 

40 
ZENITH HYBRID 
SEEDS PRIVATE 
LIMITED 

00690AM25 Onion Seeds 14.10.2024 
Deferred due to want of 
information from the firm. 

41 
SHREI. SHYAM 
IMPEX 

00693AM25 
Non l3asmati Ricc Paddy 
(Other Ihan Seed 
Quality) 

14.10.2024 
Deferred. Application to 
be examined on c-file. 

42 SHREE SAl TRADING 00697AM25 
Non Basmati Rice Paddy 
(Other Than Seed 
Quality) 

14.10.2024 
Deferred. Application to 
be examined on c-file. 

PRABI-IUDAS 
JAMNADAS & CO 

00698AM25  
Onion Seeds-Red 
Bombay 

17.10.2024 
Deferred due to want of 
information from the firm. 

BHARA'F NURSERY 
PVT 1:1 

D  00699AM25 Onion Seeds 17.10.2024 
Deferred due to want of 
information from the firm. 

BHARAT NURSERY 
PVT LTD 

00703AM25 Onion Seeds 19.10.2024 
Deferred due to want of 
information from the firm. 

46 
MAA AMBEY 
TRADERS 

00705AM25 
Non Basmati Rice In 
1-lusk Paddy Other Than 
Seed Quality 

20.10.2024 
Deferred. Application to 
be examined on c-file. 

Department of Animal Husbandry and I)airying 

47 J. K. ENTERPRISE 01740AM24Scmcn1Frozcn 
Frozen Sahiwal 

Murrah 
Semen 

25.01.2024 
Deferred due to want of 
comments from D/o AHI). 

48 J. K. ENTERPRISE 0l741AM24 Frozen Sahiwal Semen 25.01.2024 
Deferred due to want of 
comments from D/o AIID. 

49 J. K. ENTERPRISE 01748AM24Purc Sahiwal 27.01.2024 
Deferred due to want of 
comments from D/o AHI). 

A2Z EXPORI 
COMPANY 

02042AM24 Paddy Husk 18.03.2024 

Rejected on the basis of 
the comments received 
from DoAHD vide OM 
dated 11.10.2024. 

51 
GURU SMAR'I'H 
EXPORT 

02054M24 Paddy Husk 19.03.2024 
Rejected on the basis of 
the comments received 
from DoAHI) vic OM 



dated 11.102024. 

52 
GURU SMARTH 
EXPORT 

00004AM25 
Paddy Husk (Only For 
Boiler Consumption) 

01.04.2024 

Rejected on the basis of 
the comments received 
from DoAiII) vide OM 
dated 11.10.2024. 

53 NITISI-I TRADING 00405AM25 Paddy 1-lusk 07.06.2024 

Rejected on the basis of 
the comments received 
from DoAHD vide OM 
dated 11.10.2024. 

TINOPAL DAIRY 
WALA 

0057 1AM25 

Murrah frozen semen 
(100000 STRAWS)! 
Murrah frozen embryos 
(PIECFS)/ Murrah / Nih 
Ravi hcifcrs 

22.08.2024 
Deferred due to want of 
comments /NOC from 
DoAHD. 

COSMIC INDIA 
CREATIONS 

00603AM25 

1-horse Nukra 01 year old/ 
1-Iorse Nukra 05 years 
old! Mix Breed Sindhi 4 
Years Old 

10.09.2024 
Deferred due to want of 
information from the firm. 

56 
NDDB DAIRY 
SERVICES 

00602AM25 Frozen Semen Doses 10.09.2024 
Deferred due to want of 
information from the firm. 

NDDB DAIRY 
SERVICES 

006 12AM25 Bovine semen 11.09.2024 
Deferred due to want of 
information from the firm. 

58 
NDDB DAIRY 
SERVICES 

00613AM25 Bovine semen 11.09.2024 
Deferred due to want of 
information from the firm. 

59 NITISH TRADING 00653AM25 Paddy Husk 28.09.2024 

Rejected on the basis of 
the comments received 
from DoAHD vide OM 
dated 11.10.2024. 

60 
D.C.N MARINE 
PRODUCTS PRIVAIE 
I AMITEI) 

00659AM25 Wheat Bran 30.09.2024 

Rejected on the basis of 
the comments received 
from DoAFID vide OM 
dated 11.10.2024. 

61 
JAI RANI SATI 
TRADING 

00670AM25 Wheat Bran 04.10.2024 

Rejected on the basis of 
the comments received 
from DoAFID vide OM 
dated 11.10.2024. 

62 
ANKUSII 
INTERNATIONAL 

00674AM25 Wheat Bran 07.10.2024 

Rejected on the basis of 
the comments received 
from DoAHD vide OM 
dated 11.10.2024. 

63 PRAYAS 00696AM25 Wheat Bran 15.10.2024 

Rejected on the basis of 
the comments received 
from DoAlIl) vide OM 
dated 11.10.2024. 

64 
SUNWAYS BIO- 
SCIENCE LLP 

00702AM25 
Buffalo Pure-bred 
breeding animals 

19.10.2024 
Deferred due to want of 
comments / NOC from 
DoAHD. 

Ministry of Environment Forest and Climate Change (SU Division) 

65 

M K 
INTERNATIONAL 
REALTY PRIVATE 
LIMITED 

02622AM23  

Red sanders wood in log 
form and roots, obtained 
from affificially origin 
from patta land 

10.03.2023  

Deferred due to want of 
comments / NOC from 
M!o EF&CC (SU 
Division) 

66 
RAATI RAJAN 
IMPEX 

01276AM24 
Red sanders wood 
obtained from patta land 

10.08.2023 
Deferred due to want of 
comments! NOC from 



in value added product 
form of various furniture 
sizes 

M/o EF&CC (SU 
Division) 

67 
RAATI RAJAN 
IMPEX 

01277AM24in 

Red sanders wood 
obtained from patta land 

value added product 
form of various furniture 
sizes 

03.09.2023 

Deferred due to want of 
comments / NOC from 
Mb EF&CC (SU 
Division) 

68 S.K.ENTERPRISE 01491AM24 
Red sanders wood in log 
form 

20.11.2023 

Deferred due to want of 
comments / NOC from 
M!o EF&CC (SU 
Division) 

69 
YINDU 
SANDALWOOI) 
PRIVAI'E LIMI'l'EI) 

0151 4AM24 
Red Sanders (Wood 
Logs)/ (Roots)! (Chips) 

26.11.2023 
Deferred due to want of 
comments! NoC from 
Mb EF&CC (SU Dlv) 

70 
MONORAMA 
ENTERPRISE 

00377AM25 Agarwood Chips 24.05.2024 
Deferred due to want of 
comments! NoC from 
M!o EF&CC (SU Div) 

71 
BHOWMIK 
ENTERPRISE 

00402AM25 Agarwood Seedlings 06.06.2024 

Deferred due to want of 
comments ! NOC from 
Mb EF&CC (SU 
Division) 

72 
RAATI RAJAN 
IMPEX 

00409AM25 

Red sanders wood 
obtained from artificial 
origin (patta land) in log 
form 

09.06.2024  

Deferred due to want of' 
comments / NOC from 
M!o EF&CC (SU 
Division) 

MAMON 
ENI'ERPRISE 

0042 lAM25 

Agar Oil-Dark brown 
coloured viscous liquid 
with Characteristic 
agarwood note 

12 .06.2024 

Deferred due to want of 
comments ! NOC from 
M!o EF&CC (SU 
Division) 

74 
COORG ROSEWOOT) 
LIMBERS PRIVAI'E 
LIMLI'ED 

OO4SOAM2S 

Artificially Propagated 
Red Sanders wood Logs 
and wood Roots from 
Patta Land 

22 .06.2024 

Deferred due to want of 
comments! NOC from 
M!o EF&CC (SU 
Division) 

PATANJALI 
AYURV1iD IJMITED 

00453AM25 
Red sanders wood in log 
form, grade c, lot no. 
Ven-e9, no of log 1089 

24.06.2024 

Deferred due to want of 
comments ! NOC from 
M!o EF&CC (SU 
Division) 

76 
LONG CYCLE 
CHENNAI 

0048 IAM25 

Red sanders wood in logs 
& roots form obtained 
from artificially 
propagated source from 
patta land 

01.07.2024 

Deferred due to want of 
comments ! NOC from 
M!o EF&CC (SU 
Division) 

77 THIVA EXIM 00525AM25 
Red sandal wood plant 
and root 

26.07.2024 
Rejected. The firm is non-
responsive in spite several 
reminders. 

78 S.K.ENTERPRISES 00528AM25 
Red sanders wood in log 
form & roots 

27. 07.2024 

Deferred due to want of 
comments I NOC from 
M!o liF&CC (SU 
Division) 

RAATI RAJAN 
IMPEX 

00544AM2 

Red sanders wood 
obtained from artificial 
origin (pattaland) in log 
form from state of Tamil 

07.08.2024  

Deferred due to want of 
comments! NOC from 
M!o EF&CC (SU 
Division) 



Nadu 

80 
It R EXPORT AND 
IMPORTS 

00573'M23 Red Sanders Wood 23082024 

Deferred due to want of 
comments / NOC from 
Mb EF&CC (SU 
Division) 

81 

NAG WOODEN 
SANDAL TOYS 
MAKING 
INDUSTRIES 

00584AM25 
Red Sanders Wood 
(Confiscated) Logs Butt 
Ends 

01.09.2024 

Deferred due to want of 
comments / NOC from 
M/o EF&CC (SU 
Division) 

82 
RAATI RAJAN 
IMPEX 

00642AM25 

Red sanders wood 
obtained from patta land 
in log form from the state 
of Tamil Nadu 

24.09.2024 

Deferred due to want of 
comments / NOC from 
Mb EF&CC (SU 
Division) 

8i 
RAATI RAJAN 
IMPEX 

00662AM2 - 

Red sanders wood in log 
form obtained from patta 
land /artificial origin from 
the state of l'amil Nadu 

02. 10.2024 
Deferred due to want of 
information from the firm. 

84 
ALMIGHTY AQSA 
EXPO LLP 

00704AM25 
Artificially propagated 
red sandcrs wood logs 
805 nos 

19.10.2024 

Deferred due to want of 
comments / NOC from 
M/o EF&CC (SU 
Division) 

Ministry of Environment Forest and Climate Change (Ozone Cell) 

85 SRF LIMITED 01499AM24Tetraf1uoroprop-1-ene 
trans-1,3,3,3- 

(Hl:O1234ze(E)) 
23.11.2023 

Deferred due to want of 
comments /NOC from 
Mb EF&CC (Ozone Cell) 

86 
NAVIN FLUORINE 
INI'ERNATIONAL 
1.1 MIII LI) 

OOS3SAM2SN.I. 

Mono Chloro Difluoro 
Methane (REFRIGERA 

R-22 / I1CFC-22 / 
MAFRON 22) 

02.08.2024 

Approved on the basis of 
the comments received 
from Mb EF&CC 
(Ozone cell) vide OM 
dated 11.10.2024 
approving the export of 
1162.822 Mis Mono 
Chloro Difluoro Methane. 

87 SRF LIMITED 00604AM25 

llalogenated derivatives 
of cyclic hydrocarbons 
containing two or more 
different halogen:- - 
Chlorodilluoromethanc 
(HCFC-22) 

10.09.2024 
Deferred due to want of 
comments / NOC from 
Mb EF&CC (Ozone Cell) 

88 
GUJARAT 
FLUOROCHEMICALS 
LIMITED 

00626AM25 

Halogenated derivatives 
of aevclie hydrocarbons 
containing two or more 
different halogen:- - 
Chlorodifluoromethane 
(I-ICFC-22) 

18.09.2024 
Deferred due to want of 
comments / NOC from 
Mb EF&CC (Ozone Cell) 

89 
(IUJARAT 
FLUOROCHEMICALS 
LIMITED 

00628AM25 

Ilalogenated derivatives 
of acyclic hydrocarbons 
containing two or more 
different halogen:- - 
Dichloro 
pentauluoropropanes 
(HCFC-225. 225ca. 
225cb) 

18.09.2024 

Approved on the basis of 
the comments received 
from Mb EF&CC 
(Ozone cell) vide OM 
dated 24.10.2024 
approving the export of 
5000 MTs I4alogenated 
derivatives of aeyelic 
hydrocarbons containing 



two or more different 
halogen:- -Dichioro 
pentafluoro propanes 
HCFC-225, 225ca, 225ch 

90 
GUJARAT 
FLUOROCHEMICALS 
LIMfl'ED 

00629AM25 

1-lalogenated derivatives 
of acyclic hydrocarbons 
containing two or more 
different halogen:- - 
Chiorodifluoromethane 
(HCFC-22) 

1809.2024 
Deferred due to want of 
comments / NOC from 
M/o EF&CC (Ozone Cell) 

91 
GUJARA1 
FLUOROCHEMICALS 
JJMFIED 

00630AM25 

Halogenated derivatives 
of acyclic hydrocarbons 

. . 
containing two or more 
different halogen:- - 
Chlorodifluoromethanc 
(HCFC-22) 

18.09.2024 
Deferred due to want of 
comments / NOC from 
Mb EF&CC (Ozone Cell) 

92 
GUJARAT 
FLUOROCHEMICALS 
LIMITED 

00639AM25 
Bromo trifluoro methane 
(llalon-1301) (Feedstock 
use) 

23.09.2024 

Approved on the basis of 
the comments received 
from Mb EF&CC 
(Ozone cell) vide OM 
dated 24.10.2024 
approving the export of 
1000 MTs Bromo trifluoro 
methane (1-lalon- 1301) 
(Feedstock use) 

93 
GUJARAT 
FLUOROCHEMICALS 
LIMITEI) 

00640AM25 
Refrigerant Gas R-407C 
(Refrigerant Blend 
R407C) 

23.09.2024 

Approved on the basis of 
the comments received 
from Mb EF&CC 
(Ozone cell) vide OM 
dated 11.10.2024 
approving the exports of 
1000 MTs Refrigerant Gas 
R-407C (Refrigerant 
l3lend R407C) 

94 
GUJARAT 
FLUOROCHEMICAI .5 
LIMITED 

00647AM25 
. 

Difluoromethanc (111 C 
26.09.2024 

Approved on the basis of 
the comments received 
from Mb EF&CC 
(Ozone cell) vide OM 
dated 11.10.2024 
approving the expos of 
5000 MTs 
Difluoromethane (I-IFC-
32) R-32 

95 
GIJJARAT 
FLUOROCILEMICALS 
LIMB ED 

00648AM25 
R-142B (l-Chloro-1, I-
Difluoroethane) 
(Fecdstock Use) 

26.09.2024 
Deferred due to want of 
information from the 1gm. 

96 
GUJARAT 
FLUOROCI IEMICALS 
LIMITED 

00649AM25 

Penta fluoroethanc (Hfc- 
125) 
Pentalluoroethane,R 1 
25,Iso l'ank (Non- 
Feedstock) 

26.09.2024 

Approved on the basis of 
the comments received 
from Mb EF&CC 
(Ozone cell) vide OM 
dated 11.10.2024 
approving the exports of 
10000 MTs 
PENTAFLUOR 
OUI'I lANE (k-IFC-125) 



PENTAI:I UOR 
OETHANE,RI 25,150 
'LANK (Non-Feedstock) 

97 SRF' LIMITED 00650AM25 

Monochioro Dilluoro 
Methane (Refrigerant R- 
22 Or Hcfc-22) Non-Feed 
Stock 

27.09.2024 
Deferred due to want of 
comments / NOC from 
MTh EF&CC (Ozone Cell) 

98 
KRiS AFRO 
SERVICES PRIVATE 
LIMITED 

00671AM25 

I3romo trifluoromethane 
(Halon-130 1)-aircraft fire 
cx charged with halon 
agent 

06.10.2024 

Rejected on the basis of 
the comments received 
from Mb EF&CC (Ozone 
ccli) vide OM dated 
22.10.2024 not permitting 
the export of 10 KGA 
Bromotrifluorornethanc 
(Halon-1301)-aircrafl fire 
cx charged with halon 
agent as the firm is a non-
registered enterprise under 
ODS Rules, 2000 

99 
NAVIN FLUORINE 
ADVANCED 
SCIENCES LIMITED 

00692AM25 

Containing 
hydrochiorofluorocarbons 
(IICFCs), whether or not 
containing 
perfluorocirhons (PECs) 
or hydrofluorocarhons 
(HFCs). but not 
containing 
chiorofluorocarbons 
(CFCs):- - Othcr-Chloro 
Fluoro Propane (mixtures 
of IICEC 241.242.243 
and 244) Solstice/I) 
Intermediate 

14.10.2024 
Deferred due to want of 
information from the firm. 

100 
KA13U PROJECTS 
PRIVATE LIMITED 

00701 AM25 Refrigerant R236 fa 18.10.2024 

Approved on the basis of 
the comments received 
from Mb EF&CC 
(Ozone cell) OM dated 
24.10.2024 approving the 
export of 380 KGs 
Refrigerant R236 fa 

I)epartmcnt of Atomic Energy 

101 
TORRECII) INDIA 
PRIVATE LIMITED 

00677AM25 Zirconium Silicate 08.10.2024 
Deferred due to want of 
comments / NOC from 
DAE. 

Ministry of Textiles 

102 
•I3OYECKI TRADE 
RESOURCES 
PRIVATE LIMITED 

00556AM25 
Silk-worm cocoons 
suitable for reeling. 

12.08.2024 
Deferred due to want of 
comments / NOC from 
MoT 

103 CROWN EXIM 00700AM25 
Silk Worm Reelahic 
Cocoon A Grade 13 Grade 
And C Grade 

18.10.2024 
Deferred due to want of 
comments / NOC from 
MoT 

DPIIT 

104 
SI-IREE ASHOK 
PAPER PRODUCTS 

0053 1AM25 News Papers 29.07.2024 
Deferred due to want of 
comments / NOC from 



DPIIT 
Ministry of Heavy Industries 

105 MEERA VASAN 00005AM25 

Vintage Motor Car, parts 
and components thereof 
manufactured before 
01.0 1.1950 

02.04.2024 
Deferred due to want of 
comments/ NOC from 
M H I 

106 ELITE ENGINEERS 00445AM25 
MACHINED 
GRAPI lifE PART 

19.06.2024 
Deferred due to want of 
comments! NOC from 
MHI 

Miscellaneous Applications 

107 MULTITRADE 
SHREE 

00215AM24 Ore And Coal Dust 01.05.2023 

Closed. It is an old 
pending case and 
comments are not 
forthcoming from 
Ministry of Coal inspite of 
placing the ease in EEC 
many times. 

108 
INTECH ORGANICS 
LIMITED 

00539AM25 

Methyl Bromide 100% 
(700 Cylinders Of 20 Kgs 
In Each Cylinder) (Empty 
Cylinders Will Be Re- 
Imported) (Casno 74-83- 
9. Iupac 
Name:Bromomethane) 

03.08.2024 

Deferred due to want of 
comments / NOC from 
Directorate of Plant 
protection, quarantine and 
storage. 

Raw Human hair Applications 

109 
SANJAY SHAW 
CLEARING & 
FORWARDING 

00635AM25 
Iluman hair unworked, 
whether or not washed or 
scoured 

20.09.2024 

Export Authorizations for 
FY 2024-25 were issued 
under 1'radc Notice No. 
37/2023-24 dated 
13.02.2024. As no 
additional quantities are 
available for allocation at 
present, the EFC has 
decided to reject these 
applications. 

N 

'10 ENTERPRISl'S 
SHREYAN 

00641AM25 
Iluman hair unworked. 
whether or not washed or 
scoured 

23.09.2024 

111 
RONITA 
ENTERIR1SES 

00644AM25 
1-luman hair unworked, 
whether or not washed or 
scoured 

25.09.2024 

112 
OM SHAKTIII 
TRADERS 

00643AM25 
1-luman hair unworked, 
whether or not washed or 
scoured 

25.09.2024 

113 
INDO HUMAN FlAIR 
EXPORTERS 
PRIVATE LIMITED 

00652AM25 
I luman hair unworked, 
whether or not washed or 
scoured 

28.09.2024 

114 DIMOND GATEWAY 00656AM25 
Iluman hair unworked, 
whether or not washed or 
scoured 

30.09.2024 

115 R.C.IiNTERPRISE 00657AM25 
I luman hair unworked. 
whether or not washed or 
scoured 

30.09.2024 

116L.G. ENTERPRISE 00668AM25 
human hair unworked. 
whether or not washed or 
scoured 

03.10.2024 

117 
AK 
INTERNATIONAL  

00669AM25 
human hair unworked, 
whether or not washed or 
scoured 

04.10.2024 

RIKDAS hUMAN 
II 

8 HAIR IMPEX (OPC) 00694M25  
Human hair unworked, 
whether or not washed or 

15.10.2024 



I
iPRIVATE LIMITEI) Iscoured 

Note: 
Deferred eases: Cases shown as deferred imply that approval is pending for want of comments/NOC 

from the concerned Technical Agencies. requirement of additional information/clarification from the 

applicant firm or necessary examination oNpecific documentary evidence of the firm. 

Approved cases: Cases which got approved by EFC are issued export authorizations by DUFT 

(Hqrs.) to the firm(s). 

iii. Approved post-facto: Cases show-n as Approved post-facto implies that approval against those cases 

have already been issued by DUFF (1-Tqrs). with the approval of Chairman, IiFC in terms of Para 

2.48(c) ofl-Il3P (Handbook of Procedure) 2023. In order to facilitate export. Para 2.51 gives power to 

Chairman. EFC to issue authorization in those cases. which have been discussed by EEC at least 

once in previous meeting and got deferred, and where NOCs / recommendations have been received 

subsequently from the concerned agency (ies) with no divergence in views. however, such eases 

shall be brought before EFC in its subsequent meeting for approval on ex-post facto basis. 

iv. Dropped. Cases shown as Dropped imply that the firm is not responsive to the queries of DUFF or to 

the concerned Administrative Ministry/Dept. and has not furnished documents/information/ 

clarification as called for despite reminders. Such eases are dropped from active agenda of EFC. 

However, the case can be reopened once the documents are received from the firm with fresh date of 

application. 

v. Rejected. Cases which are show-n as Reccied imply that the EEC, after consultation with the 

Administrative Ministry / Dept., decided not to grant authorization due to reasons such as, proposal 

not supported by the concerned technical agency, not furnishing the relevant documents within the 

stipulated time period, not replying to the deficiency letter within the prescribed time period. No 

further communication will he issued by DUEl' (llqrs) in such cases- However, the firm can request 

for review of the decision of the Committee hefore DGl'J. 

vi. Closed. Cases which are shown as Closed imply that the EEC, after consultation with the 

Administrative Ministry/Dept. has decided to close the case due to the reason that the proposed item 

to be exported is 'Free' as per the present TTC (I-IS) Export Policy 2022 and does not require license 

from DUFT. 
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